86 Import and Brport of Qoods. [ AcT X118
(Admendment).

ACT No. XIIT oF 1920.

[Passep BY tHe Inpran Lecistarive Counerr.]

(Recetved the assent of the Governor General on the 20t7¢vMa1y'c]z,
1920,

An Act to amend the Import and Export of
Goods Act, 1916,

‘ ‘ ‘ THEREAS it is expedient to amend the Import X1 ot 116,
and Export of Goods Aect, 1916; It is hereby
enacted as follows :— o

Short title. 1. This Act may be called the Import and Ex-

port of Goods (Amendment) Act, 1920, -
Amendment 2. In sub-section (3) of section 1 of thé Import and
2evXTot ~ Bxport of Goods Act, 1916, for the words  during the X1 of 1916,
1916 continuance of the present war, and for a period of

six months thereafter ” the words “up to the 31st day

of March, 1921,” shall be suhstituted.




